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(c) the number of countries out of these
which had invited him, the number of those
which he visited at his own or at the instance
of the Government of India?]

ﬁifm-wa' way ("ff aye #to
@mawt) - (F) faaw g4 w64
qar wF g, TG KA 909 AT AT
qQT T 4 )

(@) w1 wes S FHT FEHEHA
& foufeg § fGRw 70 7 5 & 17
faasaT | 964 AT AT & aTAT FV |
7 25 fagrge & 1 0 WIFFT 1966 TF
qarF W 3gT, HYFT TG AATRT
& 219 wfgg o % fgeam &9 & faq
TS GAT A 4 AITITY 7 7T 1 966
aF Sur wdll F W AGqA AT
1

(7) fAgw AT Treq ATHLE AR
¥ Al ¥ wn AT F fqo A {7
SATE Q9 715 WA AN AT
& faqaw @@ ga= Adt & 49 A
T

t{THE MINISTER OF EXTERNAL
AFFAIRS (SHRI M. C. CHAGLA): (a) The
Minister of External Affairs visited London
and New York. The Minister of State visited
Nepal.

(b) The Minister of External Affairs
vis' ted London from 5th to 17th Sep
tember, 1966 in connection with Com
monwealth  Prime  Minister's  Confer
ence. He visited New York from 25th
September to 10th October, 1966 to
attend XXI Session of UN General
Assembly. The Minister of State ac
companied the Prime Minister on her
visit to Nepal from 4th October to 7th
October, 1966.

(¢) The Minister of  External
Affairs visited London and New York
to attend conferences on behalf cf
the Government of India. The Minis
ter of State accompanied the Prime

t[ ] English translation.
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Minister at the invitation of the Government
of Nepal.]

PASSPORT

*177, SHR1 JAGANNATH PRASAD
PAHADIA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state the number of
persons who were refused passports during
the period from January 1964 to September,
1966; and out of them how many were
refused due to foreign exchange irregularities
committed by them previously?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
.(SHRI DINESH SINGH): The information is
being collected and will be placed on the
Table of the House.

U THANT. SECRETARY-GENERAL OF
U.N.O.
+178. SHRI B. C. PATTANAYAK:

SHRI B. K. MAHANTI:

Will- the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government have taken any
initiative to persuade U. Thant to continue to
function as the Secretary-General of the
United Nations Organisation; and

(b) if so what is the result thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI M. C. CHAGLA)-(a) and
(b) India alongwith almost all other member
States of the United Nations has appealed to U
Thant to accept a further term as U. N. Secre-
tary-General. The present position is that, with
U Thar.t's consent his term has been extended
till the conclusion of the 'XXI Session of the
General Assembly. U Thant has not
announced his decision as to whether in
response to the requests made to him to
continue as Secretary-General, he would be
willing to continue thereafter as Secretary-
General.



